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(b ) 
ha e 

if so, whe her Governmen 
one in 0 eir gri~vanc . and 

(C) if 0, wha are he findings and 
step ken to remedy the itua-

ion! 

THE INISTER OF STATE OF 
THE INISTRIES OF EDUCATIO 

D SOCIAL LFARE (SHRIMATI 
SHEILA KAUL): (a) According to 
the information received from the 
University of Delhi, the students of 
the D partments of -ChemIstry nnd 
Anthropology have made a represen-
tation 0 he University against the 
equivalence tables notifi d b the 
Unh ersity for equating grade point 
averages ~ith numerical marks con-
equent upon the re-introduction of 

numerical system of evaluation from 
1980-81. 

osuch representa ion has been 
made by law studen s 

(b) and (c). The representations 
are under consideration of the A ,:,a-
demic Council of the University. 

Educational eo ultancy firm 

4710. SHRI JAGDISH TYTLER : 
SHRI K. MALLANNA: 

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to sta e: 

(a) whether Government are con-
sidering a proposal of setting up an 
educational consultancy firm with a 
view to providing suitable infrastruc-
ture for_the educational and training 
programme in developing countries; 

c) hen i o 
bUshed. 

(b) Th 
Compan 0 r 
consul nc_ rio 
agencie uch as Go' rnmen and 
educa ional in titutions of de elopin 
coun rie . funding organisations Uk 
the World Bank/Asian D lopm nt 
Bank, International agenci s Uk the 
UNE CO and ESCAP as w 11 s to 
Government of India in the conte 
of its technical assistanc / conomic 
cooperation programmes. Education 
in this context would cover the enur 
spectrum Of general as well as pro-
fessional education and training. 

(C) The firm was register d and 
incorporated in Delhi on Jun 17, 1981 
in the name of uEDUCATIO AL 
CONSULTANTS INDIA LIMITED". 
Further action is being taken to com-
plete various other formalities, after 
which the firm will start functionin . 

Indo- . . Bilateral Talk 

4711. SHRr MANGALRAM PRE .. 
MI: Will the mister of EXTERNAL 
AFFAIRS be pleased to state: 

(a ) whether it is a fact that India 
and Great Bribiin have recently held 
talks during 1st anuary, 19'81 to 31st 
July, 1981 on many bilateral issues 
and economie ooopera tion; 

(b) if so, the details of the agree-
ments signed; and 

(C) what action have been taken to 
implement the same? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) and (b). During the viJj.t 
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4713. SHRI HANNAN OLLAH: 
Will the ini t r of EDUC TIO 
AND SOCIAL ARE b pl d 
to state: 

h ther Government c_on-
'd r' ny proposal 0 arr foot-
all m tch 01 A ian Games to be 

pl yed outsid D lhi upto h quarter 
fin 1 level' and 

(b) it 0, whether Calcutta will be 
elect d enue for tho e re-

quarter final football matcbe . 

THE MINISTER OF T E IN THE 
MI ISTRIES OF ED:UCATIO AND 
SOCIAL WELFARE (BR TI 
SHEILA KAUL): (a) and (b). The 
matter is under consideration of the 
pial Organising Committee for 

Asian Games 1982, 

in 

471 . SHRI SAJJA KUMAR: ill 
th Minis er of EDVCATIO AND 
SOCIAL WELFARE be pleased to 
sta e: 

{a "hether Delhi Unh'ersity had 
advertised for E ening cIa es in 
Diploma cour.::;es in French and ae-
CQrdingly students .were admitted; 




